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SHRI VISHWA BANDHU GUP1A
(Delhi}: Sir, I also associate myself with

the sentimentg expressed by the hon. Mem-
ber,

Reported threat of Aids virus in Kamatakq

SHRI J. P. JAVALI (Karnataka):
Mr. Vice-Chairman, Sir, I draw the special
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attention of the Government to the report-
ed news that Anti-RH Immunoglobulin
Vaccines known as Riggal and Vinobylin
contaminated with AIDS virus have been
used on a large number of RH Negative
Blood Group women in Karnataka, Sir,
acconding to the press reports, these conta-
minated vaccines were produced by Mis.
Biogencieg (India) Ltd,, Bombay, the Bha-
rat Serum VYaccine (P) Ltd., Thase, and
Serum Institute of India, Pune, situated in
Maharashtra, and were supplied to almost
all States, These vaccines are used in
post-pregnancy period in RH Negative
Blood Group women to protect them from
further deterioration in their heaith, Vac-
cines supplied firms to all the States dur-
ing February 1989 by these firms were
reportedly contaminated with AIDS virus.
On detection of the mistake, the Govern-
ment of Maharashtra informed all the
Siates to whom the vaccines were supplied
to withdraw them and stop immunising
with them. In the meantime. 4 large
number of women in almost all the dis
tricts of Karpataka are reportedly immu-
nised With these contaminated vaccines.
This, in turn, may result in the spread of
the deadly disease.

Sir, I urge that a detailed enquiry shouid
be ordered ac to what really happened and
who are all responsible for contaminaiton
of Riggal and Vinobylin vaccines, and take
appropriate measures to punish the cul-
prits who had piayed fraud and mischief
with the precious human lives. Sir, imme-
diate remedial measures such as blood
testing in "all the Medical Colleges and
districts and, if possible, at every Primarv
Health Centre of Karnataka for detecting
positive symptoms of AIDS be taken.
This may be given wide publicity so that
the ill-fated people may avail of this faci-
lity. The pretesting of all vaccines be
made a statutory obligation, 1 think,
now the law requires pre-testing of Hepati-
tis. STD and Malaria vaccines only. T
urge that vaccines of all types, specially
of those deadly disease be compulsorily
pre-tested, and the Government should en-
act suitable laws. Suitable arrangements
should also be made by the State Gov-
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ernment for rehabilitation and free treat-
ment for all those ill-fated victims of RH
Negative Blood Group who are already
immunised by the contaminated vaccines,
and the Union Government should prevail
upon the State Government in the matter.

Sir, another potential danger for the
spread of ATDS in Karnataka is from pros-
titution practised in the name of religion.
In Karnataka, in Belgaum district, ina
place called Saundatti, there is a temple
where poor and ignorant people, mostly
belonging to the Scheduled Castes, the
Scheduled Tribes ang the Backward com-
munitics still practise the Devadasi sys-
tem. Vested interests ang the so-called
priests are perpetuating this evil system.
The Dovadasi system ultimately forces the |
innocent girls of the poor into prostitution,
There are reports that some of these pros-
titutes are affected by AIDS disease. The
affected persons are not aware of the dead-
ly disease and, therefor. do not get ‘any
medical treatment, As a result, there is
dangey of uncontrollable spread of AIDS,
Before the situation gets out of control,
the Central and the State Governments
have to take immediate precautionary and
remedial measures in the matter, As the
metter is of great concern, T call upon the
Governyment to take stern and immediate
action to prevent the spread of this deadly
disease. Thank you,

-

THE  VICE-CHAIRMAN  (SHRI
SATYA PRAKASH MALAVIYA): Have
you also approached the Government of
Karnataka? Mr, Kidwai, ;

Attack on the pantry staff of Gomti Ex-
press by unauthOrised vendors at Kanpur

DR. MOHD. HASHIM KIDWAT (Uttar
Pradesh): Mr. Vice-Chairman, through
you [ want to draw the attention of the
Government to a very serioug  incident
which occurred on 120 Gomti express on
March 1!, 1989, when authorised venders,
on bzing checked by the pantry staff on
the train knifed a waiter and caused Se-
rious injury to him. The culprits were
handed over to the train escort consisting
of GRP. But it was more unfortunate
that th. in-charge of the GRP at Kanpur
Central Railway Station refused to accept
the FIR lodged by the Catering Inspector
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